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Status of implementation of recommendations contained in the Two Hundred
and Tenth Report of Department-related Parliamentary Standing
Committee on Transport, Tourism and Culture

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS; AND
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI MUKHTAR ABBAS NAQVI): Sir, on behalf of Dr. Mahesh Sharma, I make
a statement regarding Status of implementation of recommendations contained in the
Two Hundred and Tenth Report of the Department-related Parliamentary Standing
Committee on Transport, Tourism and Culture on the recommendations/observations of
the Committee contained in its One Hundred and Eighty-eighth Report on Functioning
of the Commission of Railway Safety.

RE. ALLEGED KILLING OF A LAWYER BY POLICE IN ALLAHABAD
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MR. DEPUTY CHAIRMAN: Okay; that's all. There is no time.

RE. MILITANTS' ATTACK ON RAJ BAGH POLICE STATION
IN KATHUA DISTRICT, JAMMU
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THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF
HOUSING AND URBAN POVERTY ALLEVIATION; AND THE MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): Mr. Deputy Chairman,
Sir, we take note of the issue raised by the Leader of the Opposition. It is a very
serious issue, Sir. I have just now discussed with the hon. Home Minister. We are
of the view that because the battle or encounter is going on, making a statement
now at this stage ..(Interruptions)...

SHRI GHULAM NABI AZAD: I have not said to make it now. I said to make
it in the evening.

SHRI M. VENKAIAH NAIDU: It may not be in the interest... That is why
we will wait till that is over. As suggested by the Leader of the Opposition,

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Later, later. We are now taking up the Bill.

SHRI M. VENKAIAH NAIDU: The hon. Home Minister, after that issue is
over, will come over here and then inform the House about that.

MR. DEPUTY CHAIRMAN: You please also convey the issue which Mr. Misraji
has raised. ...(Interruptions)...

SHRI TK. RANGARAJAN (Tamil Nadu): Sir, I want to ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no, now we arc taking up the Bill.
...(Interruptions)... No, no. ...(Inferruptions)...

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, we want clarifications on the Statement
made by the External Affairs Minister regarding the visit of the Prime Minister to
Sri Lanka. ...(Interruptions)...

SHRI A. NAVANEETHAKRISHNAN (Tamil Nadu): It is a very scrious issue,

Sir. ...(Interruptions)...

T Transliteration in Urdu Script.
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SHRI TIRUCHI SIVA: It is a very serious issue, Sir. ...(Interruptions)... There

iS no constructive message. ...(Inferruptions)...

SHRI S. MUTHUKARUPPAN (Tamil Nadu): Sir, it is a very serious issue

...(Interruptions)...

MR. DEPUTY CHAIRMAN: The External Affairs Minister is not available
today. ..(Interruptions)... There is no point. ..(Interruptions)... She is not here.

...(Interruptions)...

SHRI TIRUCHI SIVA: Only a clarification on the Statement of the External

Affairs will help us take home a message ...(Interruptions)...
SHRI D. RAJA (Tamil Nadu): Sir, there should be clarifications on ...(Inferruptions)...
SHRI A. NAVANEETHAKRISHNAN: Sir, we want to know ...(Inferruptions)...

SHRI TIRUCHI SIVA: Sir, the Government must tell ...(/nterruptions)... It is a

very serious issue, Sir. ...(Inferruptions)...

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, the gate number 49 of

Farakka Barrage ...(Interruptions)... It is leading to free flow of water ...(Inferruptions)...
SHRI A. NAVANEETHAKRISHNAN: Sir, it is a very serious issue. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: All of you are speaking together. ...(Inferruptions)...
Don’t you want anything to go on record? ...(Interruptions)... Now, listen; I agree
...(Inferruptions)... Listen to me. I agree that the issue raised by you is very important.
The other day also, it was raised. We have agreed that the External Affairs Minister
has to come here and give clarifications. Unfortunately, she is not in town today;
I have been informed. So, we cannot take it up today. ...(Interruptions)... But
that is all right. ...(/nferruptions)... Now, hon. Members, I have to give a ruling.

...(Interruptions)...
SHRI M. VENKAIAH NAIDU: Sir, the External Affairs Minister ...(Inferruptions)...

SHRI TIRUCHI SIVA: Sir, we want to get clarification about the visit of the

Prime Minister. ...(Inferruptions)...

SHRI MD. NADIMUL HAQUE: Sir, the water is flowing through that opening.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Pleasc listen to the Minister. ...([nferruptions)...

Listen to the Minister. Sit down. ...([nferruptions)...
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SHRI M. VENKAIAH NAIDU: Sir, the External Affairs Minister has written
to the Chair yesterday and also was waiting till 9 o'clock in the night to get an
opportunity to give clarifications. She was in touch with me up to 9 o'clock. As we
could not continue, that could not be taken up yesterday. We will definitely take it

up ...(Inferruptions)...

SHRI TIRUCHI SIVA: But we are not responsible for that. ...(Inferruptions)...

We want only clarifications, Sir. ...([nterruptions)...
SHRI M. VENKAIAH NAIDU: The House is responsible, not ...(Interruptions)...
MR. DEPUTY CHAIRMAN: You know what happened yesterday. ...(Interruptions)...
SHRI D. RAJA: Clarifications should be given. ...(Interruptions)...

SHRI TIRUCHI SIVA: The Government is keen on other things. ...(Inferruptions)...
It should be scrious about this also. ...(Inferruptions)...

SHRI M. VENKAIAH NAIDU: Clarification is to be given, Sir. ...(Interruptions)...

Clarification is to be given. ...(Interruptions)...

SHRI MD. NADIMUL HAQUE: Sir, the water of the ...(Interruptions)... It has to
be answered. ...(Interruptions)... The water of Hooghly is drying up. ...(Interruptions)...
It is going ...(Interruptions)...

SHRI TIRUCHI SIVA: Sir, we want the clarifications. ...(Inferruptions)... The

issue is very important. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Plecase. ..(Interruptions)... Mr. Siva, the issue
is very important. But, you know that yesterday the hon. Minister waited up to
9.00 p.m. She was ready to come and give the clarifications even later. But we only
decided that we would adjourn. It is our decision. There is no point in blaming the

Minister. However, I admit that the subject is important.

SHRI M. VENKAIAH NAIDU: We have come to an agreement to take up the
Bill, please. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yes, vyes. ...(Inferruptions)...

SHRI M. VENKAIAH NAIDU: Please allow the discussion. ...(Interruptions)...



